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TA Ne. 120 of 1996 <ﬂ

Present : Hen'ble Dr. B,C. Sarma, Administrative Member

Hon'ple NMr, D.-Purkayagtha, Judicial Member

T.K. Das sosee Applk ant

Vs,

The State of West Bengal & Ors. ... Respendents|

For the Applicant ¢ Nene |

Fer thé'ReSpendents ¢ Mr. R,N, Dgs, 1d.Ceunsel

Heard en : 9=2-1908 ‘ Date of Order : 9-2-1998
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When the métter was called for the second|time at 4.15 p.a.

nene appears fer the applicant. The applicant himself was alse net

present, We find that a netice was issued under Registered Pest te
beth the parties en 16~9-97 intimating the next ste of hearing.

But.deSpite that nene appears feor the applicant er several eccasie
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We are, therefeore, satisfied that the applicant is ne lenger ynterb -

ted in pursuing this matter. The applﬂsatimn'is, therefere, disﬁ
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missed fer default. Mr. R.N. Dasngggqggphgéggﬁﬁhé S“f®r”fhe - ?
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